STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF MAY 2018

Opening _— Backlog Backlog | Cases |Disposalin Total
No.| ~ Nature | "o | msttes | o Fon | Dipose [ Trarsferol Curent”| iy | "asan
MAIN CIViL CASES
1 |WP 329 3 3 13 13 319
2 1WA 781 54 54 81 81 754
3 (WPC 4490 315 4 319 15 236 251 4558
4 |WPL 968 15 15 15 15 968
5 |WPS 11263 482 4 486 17 764 781 10968
6 |WPT 357 24 1 25 4 31 35 347
7 {WPCR 879 52 3 55 1 22 23 911
8 |WPPIL 153 8 8 7 7 154
g |WP227 1299 100 100 4 61 65 1334
10 |(WPHC 5 2 2 0 7
A |[TOTAL {1 to 10) 20524 1052 15 0 1067 41 0 1230 1271 20320
1 (FA 2882 45 5 50 7 7 2925
2 [FAM 555 20 3 23 1 23 24 554
3 |SA 6100 64 1 65 7 7 6158
4 IMA 329 8 i 9 5 5 333
5 [MAC 5936 146 3 149 1 4 5 6080
6 |CR 288 1 11 2 2 297
7 |MCC 318 75 75 1 58 59 334
8 |COMP APPEAL 13 0 1 1 12
9 [COMP PET 21 0 1 1 20
10 |EP 4 1 1 H 5
11|TPC 64 4 4 5 5 63
12 |CONC 1 0 4 1
13 1[CONT 575 74 74 64 64 585
14 {ITR 3 0 0 3
15 HTA 4 0 0 4
16 |[CEA 1 0 0 1
17 |CER 2 0 0 2
18 {ARBA 114 2 2 3 3 113
19 JARBAP H) 1 1 0 1
20 1ARBR 14 4 4 0 18
21{TAXC 89 5 1 6 6 6 89
22 IREVP 81 10 10 2 8 10 81
B [TOTAL (1 to 22) 17394 470 14 0 484 5 0 194 199 17679
TOTAL {(A+B) 37918 1522 29 0 1551 46 0 1424 1470 37999
MAIN CRIMINAL CASES
1 {CRREF 2 0 0 2
2 [CRA 13502 155 155 2 50 52 13605
3 |CRR 4796 109 3 112 42 42 4866
4 \MCRC 1097 818 818 4 838 842 1073
5 IMCRCA u/s 438 CrPC 322 156 156 126 126 352
6 |{CONTR 7 0 0 7
7 |CRMP 2630 186 6 192 157 157 2665
8 |TPCR 17 3 3 2 2 18
9 |ACQA 1562 86 1 87 1 8 9 1640
C |TOTAL=(11t0 9) 23935 1513 10 0 1523 7 0 1223 1230 24228
GRAND TOTAL{A+B+C)
OF MAIN WRIT, CIVIL & 61853 3035 39 0 3074 53 0 2647 2700 62227
CRIMINAL CASES
PENDECNY INCREASE
DECREASE / 61853 INCREASE (+374) ~ 62227

(M

%

;\!k

ta Ehukla)
Additional Registrar (J)




